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Separate paging is given to this Part, in order that it may be filed separate compilation.E^“ as a

PART III.
Regulations, Orders, Notifications, Rules, etc., issued by the 

Governor and by Heads of Departments.

West—By plot nos 12, 1, 3, 7 and Manik- 
munda;

HOME, REVENUE AND FINANCE 
DEPARTMENTS.

Bloch no. II.
North—By plcft no. 28,
East—By plot nos. 50 and 28,
South—By plot no. 50,
West—By plot no. 28;

required within the aforesaid villages of 
Bohidarmal and Katapet.

This notification is made, under the provi
sions of section 4 of Act I of 1894, to all 
whom it may concern.

A plan of the land may be inspected in 
the office of the Deputy Commissioner, 
Sambalpur.

Objection to the acquisition, if any, filed 
under section 5A by any person interested 
within the meaning of that sectiou on or 
before the 21st February 1937 before the 
Deputy Commissioner of Sambalpur will be 
considered.

NOTIFICATIONS.

The 15tli January 1937.
No. 186—La-l-R.—Whereas it appears to 

the Government of Orissa that land is 
required to be taken by Government at the 
public expense for public purpose, viz. for 
construction of a new Sadr Hospital, in 
villages of Bohidarmal and Katapet, tahsil 
Sadr, zila Sambalpur, it is hereby notified 
that for the above purpose two pieces of ]and 

or less, 15-29 acres of

are

measuring, more 
standard measurement, bounded on the—

Block no. I.
North—By plot nos. 17, 15, 49, 20 and 

11 zilla school,
East—By plot nos. 52 and 28,
South—By plot nos. 50 and Ghusrajuda- 

bandh,
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1937-i The lSlh Januaryl

uccdod for a puboc purp^^mjy concern m a«or . c ^ ^ Acqu;siuon Amendment {l 
is horobv given to all } q{ l894 as amended.1PovemKS Divisional Officer, (.human*
XXXY11I of° 1923; and tbs Governor by section 4 (2) of tto Act. Under
his staff and workmen to exercise t P • tg Bovenuc Divisionnl Officer, Ohuinsur, to.
section 3 (c) of the same Act the too^ PP ^ ^ Act:__
perform the functions of Collector un

Uioi
<

Schedule.

Boundaries of the land required 
to be taken up.| Description of 

j land, wet- dry,
; inam or poram- 

Yillage. ! bok© with

Extent
to he 
taken

Name of owner 
9 or occupier.Taluk.District.

UP.survey
number. South. West.North. I East.

ij

S7 9G5 1041
i

Pattadar and 
Enjoyer.

134—1, Govern- j Kotfakota 
ment dry.

Acre

Ganjam Ghumsur ! B a 1 l'i- 
podoro-

134V3 134-2 167*1 168 0'15■ I Yonkat'aratna m 
Patro, K.

| Kiishnamu: r t y 
i Patro and 

K\ Lakshihi- 
narayana Patio.

154—2, Govern-1 Khodalo Patro 
ment dr}'. 1 - 134-3 135 167-26 134*1 032and Gudala 

Kanakamma.

iSo-part, Bar. Orjuno Dakuva, 
ber service Markanda 

m- Dakuva nnd

134-3 135 1671 134-2 032part
Puro Dakuv a.

.187—2, Govern
ment-dry

12?‘~3; part ! D o n d - 
Govt-d^- | Praharaj

! Manikya Sahu- 
J vani. 1G7-1 167-3 167-4 168 0-24!

opani; 167-j- 
part

; 167-J

167*10 163-3 167/3 
4 and 5

0-34
part

Uodhano
167-3 167-5 168 0-231(57—5, Govern- I 

ment dry
19 partspart

! KToib°lo Sahu 
~m8a Sahu

: ^t0bor°Sahi^
! sahu.Satyabadi ; 

Oovernmen^t ? H°nU Roulho .
dry part .

167—26,. Guv. 
emmont dry.

167 4 167-3 167-G
7-19

parts

167-19
parts

0-35part

- 167-4 167-5 167-19
Parts

168 0-12I i^ Khod“>o
134*2 1G7'1 167-1 167-1 0 02i part

!
The 10th .]anuny io37

No. 235—La-2-R_
t° the Government of Ori reas appears 
requiied to bo taken bvG lhat land is
“*»“»' u™ s. M tb"
lor a public purpose, viVfoitnct Council 
on the road side tani- ■’ for l^e extend, „
Sambalpur-Bargarh road^in116. Ct!l “die tf 
Sansinghari, pargana plD lhe ‘ tf 
Sambalpur, it is horet,

2-09abovc pUri) ——.

V 0Q the—v '• and 401/1 A°rth_B V1
East—]>
®°uth_.
West..

villa
y notified t£dr’ 2ila

y plot
y plot
By plot 
% plot

> & of a°s. 499 
no- 49], a°d 5C0,

1226.1225

and 49^

the
DOg.

and 492,Dos. J99
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& rbqtiired within thb aforesaid tillage of 
Sansinghari.

This notification is made, under the 
provisions Of SO'ctibri 4 bf Act I of It94, tb 
all whom it may concern.

A plan of the land may be inspected in 
the office of the Deputy Commissioner, 
Sambalpur.

Objection to the acquisition, if any, filed 
under section 5-A by any persons interested 
within the meaning of that section on or 
before 21stFebruary 1931, before the Deputy 
Commissioner, will be considered..

By order of the Governor,
P. T. MANSFIELD,

Chief Secretary to Government.

LAW AND COMMERCE 
DEPARTMENT.

NOTIFICATIONS.
The 13th January 1937.

No. 276-Com.—Intimation having been 
received of the outbreak of plague at Rangoon 
it is hereby notified for general information 
that Rangoon is declared to be an infected 
port and that the existing regulations for the 
prevention of the introduction of plague 
by sea will be enforced in the ports of Orissa 
against vessels arriving from Rangoon.

/ The 15th January 1937.
No. 341—lE-18/37-Com.—In

of the powers conferred by section 36 of the 
Births, Deaths and Marriages Registration 
Act, 1886 (Act VI of 1886), the Government 
of Orissa arc pleased to direct that warrant 
officers and other ranks of His Majesty’s 
air forces shall be exempted from the pay
ment of the fce3 leviable under sections 8, 
23, 25 and 35, in accordance with rules in 
force in the province when the said fees arc 
payable to the Registrar-General or to a 
Government servant who is not a minister of 
religion.

exercise

EDUCATION, HEALTH AND LOCAL 
SELF-GOVERNMENT DEPARTMENT.

NOTIFICATIONS.

/ The 19th January 1937.
C. G. NAIR,

Secretary to GovernmentNo. 320—Dt-7/3S-L.S.-G.—In exercise 
of the powers conferred by paragraph 17 of 
the Government of India (Constitution of 
Orissa) Order, 1936, the Governor, in super- 
session of notification no. 1244-L.S.-G., 
dated the 15th June 1936, published at 
page 53 of Part I of the Orissa Gazette, 
dated the 26th June 1936, is pleased to diicct 
that with effect from 1st February 1937, 
the Collector of Ganjam shall be the ‘Officer’

' corresponding to the Inspector of Municipal 
Councils and Local Boards, Madras, in respect 
of the areas transferred from the Presidency 
of Madras to the Province of Orissa under 
the said Order and to assign to him the 
functions which were on the 31st March J 936 
exercisable by the said Inspector by virtue 
of any provision contained in or made under 
any enactment which is in force in the said 
areas.

ELECTION OF MUNICIPAL 
COMMISSIONERS.

NOTIFICATION.
The ldth January 1937.

In accordance with rule 41 of the Bihar 
and Orissa Municipal Election Rules, pub
lished under notiffi ation no. 1970-L.S.-G, 
dated the 13th February 1923, it is notified 
for general information that a vacancy having 
been caused by the death of Babu Prabodh 
Chandra Ray, a commissioner of ward no. VI 
of tho Jajpur Municipality, a by-olection for 
the election of a commissioner of tho said 
ward in his place will bo held on the 20th 
February 1937.

R. P. WARD,

District Magistrate of Cuttack.
The 16th January 1937.

It is hereby notified in accordance with 
instructions 7 of the Board’s Instructions 
under rules 7 to 12 of tho Government of 
India Mining Rules, published with their 
resolution in the Department of Commerce 
and Industry no. 
the 15th September 1913, as subsequently 
amended, that the certificate of approval 
granted to Babu Manji Bcchar on the 22nd 
November 1930 by the Government of Bihar 
and Orissa is renewed for one year with 
effect from the 1st January 1937.

R. C. DAS,

Deputy Commissioner, Sambalpur

A The 20th January 1937.

y No. 354—Ex-4/37-LS.-G—In exercise 
of the powers conferred by section 17 (e) 
and other provisions of the Madras Abkari 
Act, 1886, the Government (in the Education, 
Health and Local Self-Government Depart
ment) hereby direct that' in supersession of 
the rates proscribed in pievious notifications 
the duty on distillery liquor in the district of 
Koraput bo levied at the rato of Re. 0-8-0 per 
gallon of 60 u. p. with effect from the 1st 
April 1937.

i
! 7552-758-121, dated

;

By order of tho Governor, 

A. F. W. DIXON, 

Secretary to Government
s.
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Statement oQuarterly Finance
Quasi-Liabilities.. Liabilities and

Within the:

Outside the movement
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P
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! Its. H=5.Bs.Bs.Bs.Bs.Bs.Es.Bs.
■

21,260 07.7407,12540,000 • •6,04,0491. Cuttack Central Cooperc- 
tivc Bank Ltd.

8,538 28,85278113.13047,8812,05,0742. Kendrapara Central Co
operative Bank Ltd. 1

I
720 9,02512,106 44,31036,6343. Jajpur Central Co-opera

tive Bank Ltd.
2^8,755

I4. Eujang Central Co-opera
tive Union Ltd.

1,55,610 | 

8,59,237 |

79,934 1,363 1,419 3,220 82,620

6. Balasore Central Co-opera
tive Bank Ltd. 10,249 13,413 820 49,995 66,836 .:

J6. Bhadrak Centra] Co-opera
tive Bank Ltd.

1,59,819 j 1,04,243 1,2154 1,005 24,194 47,292r

7. Banki-Dompara Central 
Co-operative Union Ltd. ;

11,78,643 1,03,870 8,308 1,842 41,135 55,880 *

8. Angul Central Co-opera
tive Banking Union ltd.

1,90,596 ,' 37,455 11,552 3,067 34,100 34,050■

;
0. Puri Central Co-operative 

Bank Ltd. 2,06,234 !
19,687: 13,440 1,481 12,071 33,370

10. Klmrda Central Co-cpera- 
tivc Bank Ltd. 2,14,358

30,976 4,253 30,752i 62,39011. Nimapara Central Co
operative Union Ltd.

21,741
88,0 i3 3,874 500 3,757! 19,39022. Sambalpur Central Co

operative Bank Ltd. 09,810
2,650 15,600 25 12,60213. Bargarh Central Co-opera

tive Bank Ltd. 16,89754,083
18,164 8,922

14. Aska Central Co-operative 
Bank Ltd. 2.2593,08,002 24,174

1,51,904 1 20.471 i
15. The Ganjam District Co

operative 
Union Ltd.

476
28,7175,66,064 jBanking 1,22,565

!
1.41,165I

68,83
36,857 1,13,044Total 39,42,980 i

0.19,815I Ml,224
23,520

3.43,388
7,75,452
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and Unions of Orissa for the quarter ending 30th September 1936.
Assets and Quasi-Assets.I i

movement. Within the movement 
contd.

Outside the movement.

J2■S TJ •31Undrawn liabilities, 
o.g., cash credit accounts 

guaranteed by the Provincial 
Banks to Central Banks or to 

Societies, and by Central 
Banks to other Central 

Banks or Societies.

■a5 03
03 5Undrawn balance of 

assured cash credit.
.S'o i

o A j!£■3A £a a?s 5) i'SSName of Bank. o 8"a §e3a 2 a
S*
So

8s
S3
£§

aIp. p-jo
a-a ap.

§ &-g
oa A Is

Pi* 
A O
So

28 -*5£ To cover 
deposits.

aJc>EFor loans 
transaction.

S . 5"s£a o
la

3*
■a a’c£2o S■s5 ts03 Cj

3-° a
go £ o H

1 11 12 13 14 15 16 17 18 19 20 21

Bs. Bs. Bs. Bs. Bs. Bs. Bs. Bs. Bs. Bs. Bs.

1. Cuttack Central Co-opera
tive Bank Ltd.

44,402 6,399 8,090 64 15,000 4,85,896 7.246

2. Kendra para Central Co
operative Bank Ltd.

16,622 746 2,929 2,43,051

3. Jaipur Central Co-opera
tive Bank Ltd.

14,526 1,603 501 2,892 2,51,897 30.507

4. Kujang Central Co-opera
tive Union Ltd.

6,078 1,048 1,252 3,637 2,26,120 970

5. Balapore Central Co-opera
tive Bank Ltd.

44,473 8 1,587 8,26,358

6. Bhadrak Central Co-opera
tive Bank Ltd.

35,562 223 300 2,846 3,07,597 175

Banki Dompara Central 
Co-operative Union Ltd.

7. 31,126 2,451 4,036 373 6,692 3,58,531 3,102

Angul Central Co-opera
tive Banking Union Ltd.

8. 48,146 1,518 0,692 31,650 3,448 2,75,056 2,741

9. Puri Central Co-operative 
Bank Ltd.

20,837 2,374 4,028 1,554 1,25,199 61,009• •

Khurda Central Co-opera
tive Bank Ltd.

10. 34,551 3,685 6,202 132 32,696 2,92,422 30,570

ii. Nimapara Central . Co
operative Union Ltd.

7,960 938 13 498 3,126 1,09,970 2,733

Sambalpur Central Co
operative Bank Ltd.

12. 6,300 144 70 83,284 8,912• •

13. Bargarh Central Co-opera
tive Bank Ltd.

6,472 305 1,044 1,078 94,607 6,092
V
i

14. Aska Central Co-operative 
Bank Ltd.

674 9,208 10,000 3,529 3,6426,45,631• •

15. The Ganjam District Co
operative Banking 
Union Ltd.

34,237 1,65,6002,823 20,031 491 1,01,000 58,117 25,7256.03,409

Total 32,112■ • 62,478 1,88,858 17,805 1,01,0008,19,642 20,031 6,399 ,1,36,202 49,34,118 ! 15,9137

h
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quarterly Finance StJ^fgarter endiM
PART l-

AsSETS AND

Rates of interest on 
which money is usually

Within the movement.)
2: 3

3 85ll
sl!

I Xc aI

*5
is

T3aTl u sc; g
Remariu,.S-=5i 5 oa • Io: ac,

o
2*amc of Bank. §|i| I 

flj! ! iiM , =|
!U ! P ■

5 GB5 £ oo
ffi - ti 

'£8
T3c

a 2 £ •
^3

o
£o s o

% oa 1il p. ■si -g esIs8 P5
' oa

!
29 302827 312325242322i i

■■

Ra.Its. : Rs.Rs.Es. Rs.

:
16,476’ ^“/o to 3J% ■ sar1. Cuttack Central Co-opera

tive Bank Ltd.
2. Eendrapara Central Co-

operative Bank Ltd. <

30,650 ■ 27,914 61,259
I

2,658 7,218 16,463 5,108. 5% s'i

3. Jajpur Central Cc-opera- i 
live Bank Ltd. 4,640 17,338 8,507' 3% to 6% 6°/o to

12 J7 o
• t

4. Kiijanp Central Co-opera
tive Union Ltd. 11,053 3,129 5c/0 and ' 121°/0 or/..1 37.

i\ Balasore Central Co-opera-! 
tive Bank Ltd. 32,699 40,453 50,587 16,009 T0J7oand 

91%
5°/o, 47.
and 370 or/,.

6. Bhadrak Central Co-opera-i 
tive Bank Ltd. 48 33,445 ‘I

37. to 8708,537 617o
12i7o

7. Bank! Dorapara Central I 
Co-operative Union Ltd. J

I
S. An pul Central Co-opera

tive Banking Union Ltd.

6,431 ... i
28,441 8,720 07, 3J7,3,478

7,991
30,698 10,579

107,
P- ^gntra! Co-operative • •and 12*7,

Wl:
l°7.

7,990
36,943

. 37• I
a4,280

34,33833. NImapara Central 
operative Union Ltd.

22. Samba lpnr Central Co- 
operative Bank Ltd.

4,862Co- 6J7o

13,685
9,061

and 6}•/:

47;
on cash 

and low 
°n PaddJ

78S
24,483 On special share 

only.
W o

5,455
27c,13. Bargarh Central Co-onera- 

Uve Bank Ltd. * , ®70,12J7„
“oTor

paddy

v
32 !

13,771
5,580

U' AaL£BuJ.! Co-°IKrativ 9,876ie !
1 1.02,670 1

2e,2l4
25. Tim Ganjam DfctrfctCo- i

TRSSSSd. ***^1 i • •
I 25,000 4,464

33,256 870
87. To societies. 

To Individuals.50,357Total 67,7,65754,796 27, to $701.27,670 47, to 7°^!»98,264 6*7.
3,75,622

1*H, 985

• •
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Quarterly finance Statement of the Central Co-operative Banks and Unions of Orissa
for the quarter ending 30th September 1936.

PART II.

Deposits or debentures of the kind dealt with in columns 2 and 3. Repayment of loans by societies.

Other deposits and debentures falling due. Estimated.

Deposits 
for not 

more than 
three 

months.

Same of Bank. Actual, in 12 
months

preceding pre
sent quarter.

In twelve 
months 

from
commence
ment of 
present 

quarters.

On current or 
savings bank 

account.
In twelve 
months for 

commencement 
' of present 

quarter.

Amount of 
matured depo
sits already, 
due for pay
ment but not 

yet paid.

In 12 
months 

followiug.
In subse

quent 
years.

In nest 12 
months.

In next 12 
months.

2 31 4 9 105 6 7 8 11

Eg. jRs. Rs. Rs.Rs. Rs. Rs.Rs. Rs. Rs.

72,892 2,29,1941, Cuttack Central Co-opera
tive Bank Ltd.

28,520 1,40,00093,539 3,45,000 I0.8S235,725 41,179

5,8072. Kendrapara Central 
Co-operative Bank Ltd.

60,660 30,000 J3,638 0,352 15,000 4,040. 1,331 1,27,250

3

£4,000 ;17,694 13,60026,316 11,550 1,91,00030 Jaipur Central Co-opera
tive Batik Ltd.

. 3,188 1,25,94044,061
i
i

25.000 J7,697 20,00054,021 10,2238,787 52,592 200 32,3224. Kujang Central. Co-opera
tive Union Ltd. :

J

24,592 J.17,729 62,133 14.4S05,21,50870,000 16,000 ..24,0005. Ealasore Central Co-opera
tive Bank Ltd.

2,10,000 '

S.5G7-5,00010,0=008,457 49,52576,790 3,064 21,9836. Bhadrak Central Co-opera
tive Bank Ltd.

70,000 ' 17425=60;00015,000.5,126 IS,288 24,52148,496 67,2127. Banki-Dompara Central 
Co-operative Union Ltd.

2,24*10,000 • 20,00086,7239,454 , 86,000 30,34769,884 35,5788. Angul Central' Co-opera
tive Banking Union Ltd.

15,000 j 15,359 -38,840 10,00038,763 56,24522,227 •42,234 7,9259. Puri Central Co-operative 
Bank Ltd.

•48,60140,000 50,00080,71918,270 86,04515,354 10,339 3,63110. Khurda Central Co-opera
tive Bank Ltd.

15,000 $,19186,0008,917600831 2,324$,06911, Nlmapara Central Co-opera
tive Union Ltd.

I 7693,0003,00063,2363296,25112. Sambalpur ^Central 
Co-operative Bank Ltd.

»-•
:
! 3,86610,00010,900*4,5223,1334,672 2,05613. BaTgarli Central Co-opera

tive Bank Ltd, !1
90,000 | 00,4351,15,00012,24515,47027,6001,80,51710,450 50,32014. Aska Central Co-operative 

Bank Ltd.

K15. The Ganjam District Co- 
Banking

1,33,12100,1231,12,90720,259 1,80015,90080,0352,59,3222,08,748operative 
Union Ltd.

3,74,8145,80,7158,35,6*011,76,9096,24,9293,05,4554,40,8259,69,4734,19,389Total



22, 1936.

^%SrSmed ^ 0/
50

s^°S£S§f^

ISSS?I :
III Quarter.^*ame of Bank. H Quarter.I Quarter.

X Quarter

;
0876

' 4 I 6S ■

2 I1 1
l Eg.Es.Es.I Re.Bs. I Bs!

Es. i Rs* 1,30,00010,000
41,179

2,29,194 I
Bank1. Cuttack Central Co-operative

5,0001,000ltd. 0,0001.27,250
C0,660| ••iCentral Co-operative 12. Kendrapara

Bank, Ltd.

S. Jaipur Central Co-operative Bank Ltd.

I
35,00070,00056,6001,25,94626,316 • •

I
0,0002,00054,021 10,COO

.. \ 8,787. Kujang Central Co-operative Union
Ltd.

21,13325,000| 70 000, 16,0005,21,503
6. Balasore Central Co-operative Bank

Ltd. '
3,0002,00049,525 4,000t .. ! 76,7906. Bliadrak Central Co-operative Bank

Ltd. I
i

.. i 40,475 j ■ 5,702 25,0007. Banki-Dompara Central Co-operative 
Union Ltd.

2,229 15,000 10,00010,000

i
8. Ar.gul Central Co-operative Banking ‘ 

Union Ltd. 69,884 | 36,723 2,000500 500
I

0. Puri Central Co-operative Bank Ltd. 42,234 SS.840 2,000 | 4,0002,000

10. ELurda Central Co-operative Bank 
Ltd. 10,339 80,719 | 40,000

11. K imapara Central Co-operative Union I i9,060Ltd. 8,917 1 6,000 10,0005,000
12. Sarabalpcr Central Co-operative Bank

Ltd.
63,236 1,000 5001,000

13. Bargarh Central Co-operative Bank 
Ltd. 2,056

3,0003,000 3,0001,00014. Aeka Central Co-operative Bank Ltd. 12,990 30,635 6,400 6,995 > 15,000 ^; 30,000 1 30,00015. The Ganjam District Co-op eratrvp ! 
Banking Union Ltd.

40,000
62,575 74,522 ! 52,575 79,650

26,61231,502 39,319 15,574|

Total l67,794 ;• • i
1,05,457 7,03,785 '

1 02,437 I■

11.62,864
1.75,602 1,21,012! 1,98,819; 3,40,207

C.
-mrar, Co.

°Vt-

DeP^!/ ReaiCuttack:
Vriuted and

PuUi£hed by v.
operative Societies, Ori&a'Mote

y' ^c-8« o® <*r,o
252—.22-1.1927.


